
(A)  

Ser.. I 	 Office note as to 
No. ofj Date of 	 Order with Signature 	 action (if any) 
Orth:r 	Order 	 taken on order 

7.8.97 ibard the 1*ar*ed couisel for  
the pstitioier and Si Aibok $o,aatiy, 
Jaari.d Seaior Staadi*g CQuissl. 
In ijew of the fact that the 

titio*er waits this case to be 
witWrawi, tke O.A.  is disposed of 
as witbdrawa. T. stay order passed 

4.5.1993 also staids vacated. 
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